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OPEN COURT

CENTRAL ADMINISTRAT lVE TRIBUNAL
ALLAHABAD BENCH, ALLAHABAD

Qriginal Application No. 1428 of 2002

Allahabad, this the 2nd day or June, 2003

QUORUM : HON. MAJ Gt:N KK SRIVAST AVA, MEMBER A
HON. MR. A.K. BHATNAGAR, Mi;j'YIBERJ

1. Raja Ram Jatav, aged about 64
years, S/a Shri Putte Lal, R/.

14/3, Labour C.lany, District-
Hathras.

2. Bhure La L, aged a bout 64 years,

S/ ' Shri Mangal San verma,

R/o Bahadur Pura, District,

Mathura.

• • • • • • APplicants,

(By Advocate, : Shri R. verma! .

versus
**~lE-**

1. Union ar India through the

secretary, Ministry ot' Telecammunicet ian,
Ne", DSlhi.

2. T he Chi. f General Manager,
Talacommunication, U. P.west,

Circle, Dehradun.

• • • • •• Ras pon£l8Rts.

(By Advocate : Shr,i G.R.Gupta)

..Q !! D .£ 1! (Oral)

BY HON. MAJ. GEN. K.K. SRI\lA5TAUA, MEMBER A

This O. A. has baen filed under sect ion 19 of

Administrative Tribunal,Act, 196~ 'th~ "'1 prayer for direction
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to the raspondant no. 2 i.a. Chief Genaral Manager

(Telecom), Dahradun to pramote the applicant under

B.C.R. Scheme against the 10% post in~e pay scale

of Rs. 2000- 200 w.a.f. the date their juniors heve

been prom.tad elongwith all consequential benafits.

2. The department of telecommun~cation has

recently been convertad inta a corporation. Since

no notification under section 14(2) has been issued

in regard to the newly c onst itutad cerporation, -t his

O.A. is not maintainable in the Tribunal.

J. The lagal position has wall been settlad

in this ra~ard y tha judgment of Divisien Bench

of ",Hon. Dal.hi l:iigh Court in Ram Gapal Verma \1S. Union

ef India AISlJ III Z002 (I) 352 and Division Bench of

Hen. Bombay High r!ourt in BSNL \1s. A.R. Pat il 2002 (3 )

ATJ 1. The O.A. is dis18issad as nQt maintainable.

Howaver t the-- li ~rty is granted to the applicant

to approach tb,:apprmpJ:iate ferum.

4. No casts.

V
Member J

Brijesh/-


